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21st April, 2023

OFFICE ORDER NO.      131/2023  

 

Subject: Declaration of First Appellate Authority (FAA) in respect of Regulatory Compliance
Division- reg.

             In partial  modification to the  office order  11/2022 dated 18th January,  2022,  declaring
CPIOs and Appellate Authorities following changes/ modifications has been decided with the approval
of the competent authority:        

S.No. Division     Name of the Unit  CPIO  FAA 
1. Regulatory

Compliance Division
• State Coordination

Unit 
• Regulatory 

AuditUnit 
• PIMU 

Ms. Sreela
Bandyopadhyay,
Assistant Director 
(Technical)

Shri Pawan Kumar, 
Deputy Director 
  

 

2.  The  office  order  no.  11/2022  dated  18th  January,  2022  will  stand  modified  to  the  extent  as
mentioned in above Table.

 

 

 

(Ram Kumar Prasad)
Deputy Director(HR)

To:-
1. Concerned Officers.
2. GA Division, FSSAI, HQ - for necessary action.
3. IT Division – for uploading on website and e-office dashboard.
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